
File No: DGSYS/APP/CZU/RGMO/1/2025-ACES/GST O/o-ADG-DGS-ZU-CHENNAI-Part(1)      Date:28.01.2026

ADVISORY     NO.    01  /2026         –   HSNS CESS REGISTRATION AND PAYMENT  PROCEDURE      
 

Sub: HSNS Cess  - Login procedure and Filing Application for New Registration and 
         Payment in the CBIC Taxpayer’s portal – Regarding.

*****

Attention is invited to The  Health Security  se National Security Cess (HSNS Cess) 

2025 Act, notified on 16.12.2025 and being introduced with effect from 01.02.2026.

2. The HSNS Cess Application functionalities will be developed and hosted on 

the designated Portal (www.cbic-gst.gov.in) (herein after referred to as ‘Portal’) and will 

be functional from 01.02.2026.

3. The step-by-step procedure, for carrying out Login, Enrollment, Registration 

and Payment activities for taxable person on the portal, with screenshots are enclosed as  

follows:  

ANNEXURE A- REGISTRATION
ANNEXURE B- PAYMENT
ANNEXURE C - HELPDESK

4. Similar Advisory for filing of Declaration(HSNS DEC-01) & filing of Returns 
(HSNS RET-01) will be issued shortly. 

5. The above advisory may be widely circulated to sensitize the field officers 
and trade.

Encl-As above

साहिल इनामदार | Sahil Inamdar

अतिरिक्त महानिदेशक | Additional Director General,

प्रणाली प्रधान निदेशालय,  चेन्नई | DG Systems, Chennai
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To
1. All the Pr. Chief Commissioners/Chief Commissioners of GST Zones.
2. The Pr. DG/DG, DGGI/DGGST/DG (Audit)/DG (TPS).
3. The Commissioner, GST (Policy Wing).
4. The Commissioner, Central Excise (Policy Wing).
5. All the Pr. Commissioners/Commissioners of GST.
6. The   Pr ADG /ADGs of Systems, New Delhi/ Bengaluru / Kolkata/Mumbai
7. The Joint Secretary, TRU 1
8. The Joint Secretary, DOR.
9. Web master, CBIC

Copy submitted to.

1. The Pr. Director General, Systems & Data Management, New Delhi ------for information
2.  PS to the Member (IT) ----- for information.  
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ANNEXURE A – REGISTRATION 

ADVISORY ON HSNS- CESS TAXPAYER REGISTRATION UNDER CBIC-CENTRAL EXCISE TAXPAYER PORTAL 

The procedure for new taxpayers to login and register under HSNS CESS is explained as follows: 

1. The portal for  HSNS CESS is www.cbic-gst.gov.in 

 

 

 

 

 

 

 

http://www.cbic-gst.gov.in/
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2. Click on  HSNS> HSNS(CESS) LOGIN  which leads to the relevant Taxpayer Login 

 

 

 

 
 
 
 
 
 

 

 



3  

 
 

3. The applicant needs to click the “New User” > “New Registration” icon as illustrated below: 
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4. The following particulars are required to be entered by the applicant: 

(i) Name as mentioned in PAN 

(ii) PAN 
(iii) Mobile Number 

(iv) GSTIN & CE Registration Number if any (Not mandatory) 

(v) Email Address 

Note: The One Time Password (OTP) and other communication will be sent to the above mobile number and email id. 

(vi) State of location of the business premises (to be selected from the dropdown menu) 

(vii) CAPTCHA 
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5. PAN details are validated online with Income Tax Portal. 

After the PAN details are validated successfully, an OTP will be generated and sent to the Mobile Number and e-mail Id provided by the applicant. 

The applicant is required to enter the OTP received. 
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6. After submitting OTP, screen message such as ““Enrollment Reference Number (ERN) generated and sent to your mobile/ email. “ 
Will appear .  
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7. A 15-digit(Alphanumeric) Enrollment Reference Number (ERN) will be generated and sent to the registered mobile number and e- mail 

Id. After that, the applicant should log in using the Enrollment Reference Number (ERN). An OTP will be generated and sent to the 

Mobile Number and e-mail Id provided by the applicant. 
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8. The applicant after entering the OTP should click the submit icon as below. 
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9. After successful submission, the applicant will be able to view the Taxpayer Dashboard as below: 
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10. The applicant who intends to register under HSNS-CESS in respect of Pan masala falling under Chapter 21069020 and other specified 

goods to be notified will file “HSNS REG-01 Form”. The applicant can click on the Icon “HSNS REG-01” Form and fill the required details 

under each tab of the application form, upload relevant documents and submit the same to the Department.  

An overview of “HSNS REG-01 Form” is given below: 

 

Business details 

 

XXXXX1234X 

9685741236 
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Postal Address of Business Premises 
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Details of Place of Business 
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Categorisation of Taxable Activity 
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Promoter Details 
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Authorized Signatory 
 

 



18  

 

Bank Details 
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Verification 

 
 
List of Documents to be Uploaded (maximum 5 no. of documents each 2 mb(pdf/jpeg))  

 1. Proof of Constitution of business: (Partnership Deed, Certificate of Incorporation, etc.) (pdf) 

 2. Proof of address of premises: (Property Tax Receipt, Electricity Bill, Rent/Lease Agreement) (pdf)  

 3. Photo of Promoters/Partners/Directors (jpeg) 

 4. Proof of bank account: (Cancelled cheque or first page of passbook) (pdf)  

 5. Authorization letter: For the authorized signatory (pdf)
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11. On successful submission of the application, Screen message will be displayed as below: 

“Your application for HSNS Cess Registration in Form HSNS REG 01 is submitted successfully.  Temporary Registration Number 

ABCDE1234FHS001 can be used for making payment of HSNS CESS “ 
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12. The applicant can login to the portal with Temporary Registration Number as Username and the temporary password which is communicated 

through email and mobile. 

 
 
 

 
 

 
 

 

XXXXX1234XHS001 
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On First such login the applicant will have to change the password  
 

 
 
 

 

Condition: 
“New Password” should consist of minimum 8 to maximum 100 characters (A to Z).   
At least one special character(!@#$%^&*_), one numeral (0-9), one Uppercase letter and one Lowercase letter. 
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TAXPAYER DASHBOARD 

13. After logging in with the username and password, the Taxpayer Dashboard will be as below 
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14. Thereafter, by clicking the “Menu ” tab,   taxpayer is facilitated to pursue any online transactions like  e-payment of Cess, e-filing of Declaration, etc. 

through the portal . 
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15. REG-01 will be processed by the Proper Officer and Registration will be granted. The Registration Certificate in form HSNS REG-02 will be generated by system. 

The Registration Number syntax will be same as Temporary Registration Number.  

 

 

 
             

If Proper Officer raises any query, Taxable person will receive it offline and reply for the same has to be submitted  offline only.   

If the Proper Officer Rejects the REG-01 on the grounds that the application is found to be deficient or reply to query is not satisfactory,  fresh application has to be 

submitted by the taxable person.  Rejection intimation will be sent to the Taxable person through Email.  
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  ANNEXURE B-    PAYMENT OF HSNS CESS 

The monthly cess payable under Section 4 shall be paid by the registered person electronically in the Form HSNS PMT-01, by the 7th day of the same month 

for which liability is calculated.  

Step by Step Procedure to Login to the Portal to make Payment towards HSNS Cess Liability is as follows. 

       Step 1: Taxpayer needs to log in to portal with existing user id and password 
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 Step 2: Under menu > E-Payment ,  two options are available viz. “HSNS- Generate Challan” and “HSNS- Track Challan”. 
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Step 3: On clicking “HSNS- Generate Challan”, system displays new screen where taxpayer details such as HSNS Registration Number, email     

              address, mobile number, Taxpayer Name etc. will be displayed. 

 

XXXXX1234XHS001 9856741256 
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Step 4: Taxpayer needs to select the appropriate accounting code mentioned against CESS on Pan Masala, Interest (if any) & Penalty (if any).   Major Accounting 

Head code allotted for payment of HSNS Cess is 0045. There will be a separate Minor Accounting Head code for HSNS Cess, Interest and Penalty.  
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Step 5: Now taxpayer needs to enter the amount (only whole number and not in decimals) corresponding to each accounting code and the total amount is 

auto calculated by the system, then click on next button. 
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Step 6: Taxpayer will have the option to “Edit” or “Generate Challan”. 

Step 7: If “Edit” is selected, it will be navigated to the previous screen and corrections can be made. After making necessary correction, the taxpayer can click 

“Generate Challan”. 
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Step 8: On clicking “Generate Challan”, CTIN (Challan Temporary Identification Number) will be generated within 30 seconds.  

 

 

XXXXX1234XHS001 9856741236 
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 Step 9: Screen will show confirmation message – “Challan generated successfully with CTIN ------”. Generated Challan will be valid only for 15 days. 

 

 

XXXXX1234XHS001 9856741236 
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Step 10: Once challan with CTIN creation is confirmed, “click make payment”.  It will navigate to ICEGATE portal from where the taxpayer 

can make payment  or the taxpayer can also log into www.icegate.gov.in 

 

 

 

   

 

 

http://www.icegate.gov.in/
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 Step11: ICEGATE PORTAL (EXTERNAL) 
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       Step 12: Under ICEGATE PORTAL > HOME PAGE, select SERVICES > e-PAYMENT > CENTRAL EXCISE 
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Step 13: Select HOME >Under Central Excise/Service Tax/HSNS Cess > Select Document type HS.  
   `
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Step 14: Under Identification number, enter 15-digit(Alphanumeric) HSNS Cess Registration Number. 

 

 

 

/HSNS 
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Step 15: Under Location code, enter 6-digit Range Jurisdiction code as mentioned in the Challan generated originally 
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Step 16: On Clicking “Proceed” button, list of Challans ready for payment will be displayed. Taxpayers can select one or multiple challans to make    

                payment by clicking “Proceed for Payment” button  
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Select Challan from the list of Unpaid challans  
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Proceed for Payment 
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MODE OF PAYMENTS 

Step 17 : After selecting challans, click MAKE PAYMENT/PROCEED. Then 4 options viz. NEFT, RTGS, Net Banking and Payment Gateway will be available for 

making payment. 
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After Generation of Mandate Form, the following screen will appear for making payments under NEFT/RTGS,  
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On clicking Net banking, the following screen will appear 
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On clicking Payment Gateway, the following screen will appear 

 

 

 

 

Step 18: Taxpayer can initiate the NEFT/RTGS transactions either online or take a printout of the mandate form and present it and make payment at any 

authorized bank branch.  

Step 19: If payment is initiated online, confirmation of payment message will be displayed in ICEGATE Portal. 

Step 20: If the payment is made successfully by the taxpayer, the taxpayer can check the status in the ICEGATE PORTAL > HOME PAGE, select SERVICES > e-

PAYMENT > CENTRAL EXCISE. Select ENQUIRY> Central Excise/Service Tax/HSNS Cess, then follow Step13,14 &15.  
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  TRACKING OF CHALLAN 

 Step 21: The taxpayer can also check the status of challan Under Menu>HSNS TRACK CHALLAN 
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 Step 22: On clicking “HSNS TRACK CHALLAN”, status of challan will be displayed as  “PAID/NOT PAID”  
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Step 23: On clicking  the hyperlink under CTIN, Details of Taxpayers summary view will be displayed.  
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Step-24- On clicking download payment receipt, e-receipt for HSNS CESS payment will appear similar to Central Excise e-receipt. 

 
 

 

0045 
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ANNEXURE C - HELP DESK 
 

 Help desk currently used for ACES GST portal will cater to the needs of Taxpayers and Tax officers.   
 Mail Id:    cbicmitra.helpdesk@icegate.gov.in  
 Toll Free Number: 18004250232 
 

 

 

 

 

 

 

 

  

 

mailto:cbicmitra.helpdesk@icegate.gov.in

